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Petition(s) for Special Leave to Appeal (Civil) No(s).2747/2007

PEPSUROAD TRANSPORTCORP. Petitioner(s)
VER SUS
RAWELSINGH Respondent(s)

(With prayer for interim relief and office report )

Date: 09/07/2007 This Petition was called on for hearing today.

For Petitioner(s)
Mr. K. K. Mohan,Adv.

For Respondent(s)
Mr. Rajeev Singh, Adv.
Ms. Sunita Singh, Adv.
Ms. Ranjan a Nar ay an, Adv.
Ms. Shefali Jain, Adv.
Mr. Rajesh Pr a s a d Singh,Adv.

UPON hearing counsel the Court made the following
ORDER

Two weeks’ time is granted to file counter affidavit, as prayed for.

Listagainon 17.8.200 7.

(B. Sudheendra Kumar)
Registrar
rd



